
01.10.2012                     J - 1      FOR PRONOUNCEMENT OF JUDGMENTS [APPLT. JURISDICTION]
COURT NO. 10   

  HON'BLE MR. JUSTICE RAJIV SAHAI ENDLAW
HON'BLE MS. JUSTICE INDERMEET KAUR

AT 10.30 A.M
1. LPA 656/2012 CAPTAIN G.S. BINDRA APPELLANT IN PERSON

VS. AIR INDIA LTD.

COURT NO. 35     
EXTENSION BLOCK (SECOND FLOOR) 
HON'BLE MR. JUSTICE P.K. BHASIN

1. RC.REV. 51/2009 OM PRAKASH & ANR. RAJESHWAR KR. GUPTA
VS. VIJAY SHRI PVT LTD. A.C. GAMBHIR

SUMATI SHARMA
P.V. KAPUR,AMIT BHAGAT 
AMAN ANAND

2. RC.REV. 52/2009 S.N. BHATT RAJESHWAR KR. GUPTA
VS. VIJAY SHRI PVT. LTD. A.C. GAMBHIR,SUMATI SHARMA

P.V. KAPUR,AMIT BHAGAT 
AMAN ANAND

3. RC. REV. 53/2009 PRADEEP KUMAR SINGHAL RAJESHWAR KR. GUPTA
& ANR. A.C. GAMBHIR
VS. VIJAY SHRI PVT. LTD. SUMATI SHARMA

P.V. KAPUR,AMIT BHAGAT 
AMAN ANAND

4. RC.REV. 54/2009 SHAM LAL & ANR. RAJESHWAR KR. GUPTA
VS. VIJAY SHRI PVT LTD. A.C. GAMBHIR

SUMATI SHARMA
P.V. KAPUR,AMIT BHAGAT 
AMAN ANAND

5. RC. REV. 258/2010 SARLA DEVI & ORS SANJAY KR. SHARMA
VS. VIJAY SHRI PVT. LTD. P.V. KAPUR,AMIT BHAGAT 

AMAN ANAND

COURT NO. 7     
HON'BLE MR. JUSTICE RAJIV SHAKDHER

AT 10.30 A.M.
1. W.P.(C) 5960/2012 PAWAN ANAND & ANR. MUKESH ANAND

VS. DIRECTOR GENERAL OF  M. SUMEET PUSHKARNA
HEALTH SERVICES AND OTHERS GAURAV SHARMA

ASHISH VIRMANI
COURT NO. 8     
HON'BLE MR. JUSTICE SUNIL GAUR

AT 2.15 P.M
1. W.P.(C) 1509/2002 M/S CHIRAGH COOP. H. BLDG. INDERBIR SINGH ALAG 

SOCIETY LTD. AND ANR. J.S. LAMBA
VS. DDA AND ORS. SUSHIL DUTT SALWAN

SUDHEER NANDRAJOG 
VAIBHAV KALRA

COURT NO. 9      
HON'BLE MR. JUSTICE SURESH KAIT

AT 10.30 A.M.
1. W.P.(C) 1050/2011 MAHASWETTA SAIKIA RAJEEV SAXENA
   CM APPL. 2215/2011 VS. UNIVERSITY OF ROHAN AHUJA

DELHI AND ANR RAJAT MITTAL
HARISH DEV SHASTRI
VARUN GUPTA
MAHINDER ACHARYA
PAWAN KUMAR AGGARWAL
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